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Date : 04/08/ 2014 This petition was called on for hearing today.
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M. Mhd. Waquas, Adv.



U T. of Andman

Ut t rakhand

Vartika S. Walia, Adv. for
Cor porate Law G oup
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K. V. Jagdi shvaran, Adv.
G Indira , Adv.

Suryanar ayana Si ngh, Adv.
Pragati Neekhra , Adv.

Pragati Neekhra, Adv.
Upendra M shra, Adv.

Rachana Srivastava , Adv.
Ut kar sh Shar na, Adv.
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UPON hearing counsel the Court made the follow ng
ORDER

List the matter after eight weeks.

I'n t he neanwhi | e, t he St at es/ Uni on
Territories which have not filed their responses
may file their respective responses.

In default, the Court nmay be conpelled to
seek t he presence of t he Chi ef

Secretari es/ Adm ni strators.

( PARDEEP KUMAR) (RENU DI WAN)
AR- cum PS COURT MASTER



